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2 Office No. 63, 6th Floor, Kalpatru Square, Kondivita Road T I ¥
e e e e s &, e o Tonsion DEMAND NOTICE Premium Merchants Limited
AUXILD Regd, OHfice: Omaxe square, Plot No. 14, 5th Floor, Jasols District Centre Jazola, Hew Delhi-110025
s . ' . CIN: LS19090L1985PLCO2107T, Tel: +91 11 811126861
Adit]l'ﬂ B'"'Ia Flﬂﬂnﬁﬂ' I—td- DEMAND NOTICE UNDER SECTION 13(2) OF THE SARFAESI ACT, 2002 Email Id: pramiummerchants123@gmail.com, Website:www. pmitd.in
i « Indi -t : L Matice Is hereby given that the following borrower/s have defaulted in the repayment of principal & interest of the loan facilities obtained Extract of Unaudited Financial Results for the quarter and period ended on 31st Decemhber, 2022
Registered Office : Indian Rayon Compound, '-.-'Ierau*al. Gujarat - 362266 by them from the Suxilo Finserve Pyt Ltd “AFPLY and the said loan accounts hawe baan classified as Non-Performing Assets[NPAL The 1 : Rs. In Lakh
Branch Office: 1st Floor, Vigaya Bank Building, Plot Mo, 17, Demand notice was issued to them under Section 13(2) of The Securitisation and Reconstruction of Financial Asset and Enforcement of {Rs. In Lakhs)
Barakhamba Road, New Dealhi 110001 m;t;j:g;eﬂr::;mtzuuz[snﬂmﬂlﬂn:r.J on their last known address. In addition to said demand notice, they have been informed by way of Quarter Ended on Ning Months period Year
"APPENDIX- IV-A" Details of the Borrowers, Securities, Outstanding Dues, Demand Notice sent under Section 13(2) and Amount claimed there under are given Ended on Endead
[See proviso to rule B {B) Security Interest (Enforcement) Rules, 2002) ;'.fi'f'l"ﬂ'!“'ﬁ!'-"i 5 — fut-uf.{]:di; E’u"":"ﬂ:[ﬁ ?.]-1&_'”‘11] ?J'12£1;23 i3|J1 -12;12;]:['1? !itéﬂi:ﬂﬂdi;la
Sale Notice For Sale of Immovable Propert ‘| Name and Address of the Borrower, Details of the T gt i i e e L o
E-Auction Sale Notica for Sale of Immovabla Assats undar the Sauur'luau-' al:l Raconsinilion N, Co Borrower, Guarantor And Loan Amount Secured Asset Notice: Date|  Due in Rs. Tatal Income from operations 7.00 20.45 5.82 28.45 80.27 52.49
Df.Fir'ﬂnEiﬂl-!'.ETSE"E Pﬂd-':nﬁ:lrremmtnfS&l::l.lriljnjlntereal-l"n:tl 2007 r"-.ﬂl']'l."f.'-.pl:l:-'u':‘i.!_-'.-h'_l Fnl.;iE 3' s M /s leeven lyoti Public School Shiksha Samit| Rs. 2 | Nel Profit! [Less) for the penad [before Tax
ofthe Securly nerest Enforcement Rules, 2002 (54042002), | [t|R/o- Viltage Usrah Rasoolpur, Post-Jattari, Tensil- Khair, District | (Details of the Property) | 20.01.2023 | ; 54 56 17 gg __ | Exuetional and for Exra-ardnery tems) 736 15| 48| 879 |  7s47)  4sm
S T B R B R AL S ; Aligarh, Uttar Pradesh- 202137 3 | Met Profit | [Loss) for the penad belore tax
I'_";“;Z 'lﬁr-’:t’;fﬁl';ﬁ DUV AP AT L 40 T e G“f"ﬂ“* A b All that piece and parcel of (Fupes: O {after Exceptional andior Extraordinary items) | {17.36) 36.15 498 16.79 75.17 45.92
2] the below described immovable property momgaged o the Secured Credice, the the land situated at Khata Crore Thirty 3 *E
physical passession of which has been taken by the Authorized Officer of Aditya Birla Finance R/c House No. 598, Pocket-1, 5"'*':_"':"" B—4, P'“tllw Colony, | Mumber 147, Khasra No. Eight Lakhs ) E:u'arllefrglléépllliglﬁll;;:J-E?E{ﬁpgjﬁ u?rE'::?l?[;-|--:| {10.50) 27.45 183 16.95 58,65 43,64
Limited, the maorlgage property will be sold on “As ks where is”, “As s what is", and Narela, Mamoerpur, North west Delhi, Narela, Delhi- 110040. 314, Village Usrah o 6 . IT epr— r— '
“Whatever there is” basis on 10th March, 2023 for recovery of Rs. 9,55,33,240.10/- | Rupees 3. Mr. Umesh Kurmar, Rasulpur, Post-Jattari, ROEEY gl B i i i
Mine Crores Fifty Five Lakhs Thirty Three Thousand Two Hundred Forty and Ten Paise Rfo Usrah Rasoolpur, Aligarh, Uttar Pradesh- 202137. Tehsil- Khair, District Thousand One faftr Y 3 Gter Comprahisnsive Ticana
Only) due as on 22.11.2021 and further inferest and other expenses theraon fill the date of 4, Mr, Abhinay Attri Aligarh, Uttar Pradesh- Hundred |after tax)] {5.74) 27.45 .84 1.1 B4.09 | 1,599.95
reglization of complete Owtstanding amount due to the Secured Credior from Bomowersioo- Rfo House Mo. 598, Pocket-1, Sectar B—4, Palice Colony, 202137 Seventy Eight G | Paid up Equily Shane Capital [Face value
Borrowers namely Generix Lifesciences Pyt Lid., Sandeep Jha, Rekha Jha. The Reserve Narela, Mamoorpur, North west Delhi, Narela, Delhi- 110040, e and With R 10 gach] 99.80 99.80 95.80 99.80 25.80 95.30
Price will be Rs, 1.?3.#?.5mﬁs. C:ll_ﬂf: Gr_nre Emln.nt!.r Eight Lakh Fnr:tarTmThnusand Five 5.Mr. Chaman Prakash North - Khet of Rajendri Birthar [bivest 7 | Reserves .:E:-.'zll,:-:lmg RwTQUn". Eusa-:.-.rejl
Humdred Only} for Proparty Mo, UnittOfce Mo, B0, 802 & 903 9h Floor Tawar-A Corporate Rfo H No. 598 Pocket:l Se B—4 Police Col : A5 shown i the audied Balance Sheet of
Park Plof Mo-TA/1, Sector-142, Neida, Gautam Budh Nagar, U.P. and the Eamest Money u : i u: £ !:tm T 2 Ih.lm i — :::' &fﬁ:;. — | from the date of accounting Years 2021-22 = 7.780.02
Deposit wil be Rs. 17,84,250/ (Rupees Seventeen Lakh Eighty Four Thousand Two Y L st gptey Pisan Bl Demand Notice 8 | Earming Fer Share (Rs) {Face Yalue Rs, 10)
Hundred Fifty Only). And The Reserve Price will be Rs. 1,78.57.5301- (Rs. One Crore R o e e ot o 20.01.2023 1 B {1.05) 2.0 AR 170 .8 L
Seventy Eight Lakh Fifty Seven Thousand Five Hundred Thirty Only) for Property Mo, Unil '-“f"" Ameunt:-1,13,30000/-( Rupees One Crore Thirteen Lacs 2 Diluated {1.05) 2.75 0.38 1.70 5.8 4.37
Mo, 904 & 205, Tower-A, 9th floor, Plot Mo. 17401, Corporate Park, Sector-142, Noida, District- | || Thirty Thousand only) - : Nates: _ S _ e
Gautam Budh Nagar, UP. and the Eamest Money Deposit wil be Rs. 17,85,753/- (Rupees You the above Borrower/S and Co-applicant are therefore calied upon to make payment of the outstanding dues as mentioned T} The above is an SRR Ihe Em“;"?d i mﬂawﬂﬂ.ﬂ el 1r.ﬁ,'?" b rl' fnf‘:" m'ﬂr' T“Fh"aue.“?ﬂﬁ'f&l;”"ah'?"_ S SiE
Seventeen Lakh Eighty Five Thousand Seven Hundred Fifty Three Only). hereinabove along with future interest and applicable charges in full within 60 Days from the date of this notice/ publication failing (L3588 N (it LR N S BRI AAITE OB BTN -V e, Rl U Mt i i M ikl - i - - ik o
Th la rcfice dated 28042023 =tard b e - - AR which the undersigned shall be constrained to take action under the SARFAES] act and applicable to rules thereunder to enforce the company’s wisbsit www.pmitd.in and on tha websie of the Stock Exchage www msaiin
8 Sals notice dated Z8.0 HEATNRY WDy it T TR ) PO 00 above mentioned securities, Please note that as per Section 13{13) of The Said Act, the Borrower/Co-applicant are restrained from 7} The detailed unaudited results and this extract were reviewed by the Audit Commitize and approved by the Board of directors
31.01.2023 shall be considered as te revized 2alé notice. transferring the above-referred securities by way of sale, lease or otherwlse without our consent. in their meeting beld on 15 February, 2023
SHORT DESCRIPTION OF THE IMMOVABLE PROPERTY: Date:02.02.2023 Place: Aligarh, Uttar Pradesh, Authorized Officer (Auxilo Finserve Pyt Ltd.) For mmiﬂ E‘zz';]z::ﬁm:g

All That Part & Parcel of the Martgage Properly beaning no. "0ffice baaring nos, 301, BI2, 903, Sl
804 & B0S, Tower A-1, Ansal Corporate Park. Plot No. 7471, Sectar-142, Noida, Ltar Pradash® Balbir Singh
Place: Mew Delhi Diractor

For detailed terms and conditions of the sale, please refer to the link provided in Secured
Credior's website 2. www.adityabirlafinance.com or https:'sarfaesi auctiontiger.net

Bhupender Tamwar,
[Authorised Officer)

Date : 01.02.2023

CIN : L74899DL198TPLCO29035

DIN: DO02T438

ART HOUSING FINANCE (INDIA) LIMITED

FORM NO. INC-25A
Adverisamant published in the newspaper
for conversien of Public Company inlo

i |Formerdy kmawn a5 AKRT Alfardable Housiag Finanea (indizl Limibad}
HOGIEMD FEMLHGE Repd Oftsce- L7, First Flaor, Basl #cE Pilimgura, New Deli-150034
B Eranch Office: 49, Udyeg Tiha i rigram, Baryana 122015

Date:; 31.01.2023

PUBLIC ANNOUNCEMENT
[Under Reguiation & of the Insohvency and Bankruptcy Board of India

VWhareas, The undersigned being the Authorized Officer of ART HOUSING FINANCE (INDIA)
LIMITED [CIN NO., I.IEgHEBDLEI:H IPLC255432] under the Securitization and Reconstuction of

Section 14 of Companies Acl, 2013 and Rule 41
of the Companias (Incorparation) Rules, 2014

Placa: Datni Aditya Birla Finance Limiited £ iz ke me'ﬂ"lm L ik Regd, Office : 10795, Shop No. 7, GF, Jhandewalan Road, Mabi Karim, New Delhi-110 055
f_—’ — —" APPENDIX-IV {See nule B(1)} E'Ef{?;ﬂ;ﬁ#;?; E};ﬁ;‘::h E;I: ot Carporate Office : C-53 54 Sector-57, Nalda-201304, PH NO, 0920-8601500, FAX 120-4601548
i FORM A POSSESSION NOTICE in e mater of the Companies Acl, 2013 Email : amco india@ymail.com Website: www.amecolndlalimited.com
i (For Immovable Property) ; s afiyl-f EXTRACT OF THE UNAUDITED FINANCIAL RESULTS FOR THE QUARTER & NINE MONTHS ENDED 3157 DECEMBER, 2022

({Rs. in Lacs, excapt per share data)

¥ - o Fartic ] i
(Insclvency Resolution Procass for Corporate Persons) Regulations, 2016] Financial Assets and Enforcement of Security Inferest Act 2002 and in exercisa of powars AND iz | Peroutar R— ,I.._._F*.E‘;".hfll'*_'_.gf:?;;j. S—— J"%'“E "‘““E’“’;d —
conferesd under section 13(12) read with Rule 3 of the Security Interest (Enforcement) Rules i the melter of ks e "a;f"'?;' e — lr--'-'-@-"-'!:-;;?-“-'---4--5-'!-‘3-'-';;‘;;-'5:-'-'-- ooeenauditec)
FOR THE ATTENTION OF THE CREDITORS OF 2002, issued a Demand Natice daled 30.06.2021 for Loan Account Mo. LNNSPO3617-180001454 | | MV/s Vinayaka Detergents Limited | ] N [ PR |
MEGHAAARIKA INTERNATIONAL PRIVATE LIMITED caling upan the barrower(s) MAHENDAR SINGH & RAKHI DEVI to repay the amount menfianed having itz registered office at 1186123, - E"I‘I.";: 3'3'['5-;-;5;2 End Id"_’l'i";r_l'i'?'l:l:r':-" it '12‘-':;3;2 Eriiad 31'1 E'?';'I'E:‘
RELEVANT PARTICULARS in the notice being Rs. 6,72, 749 (Rupees Six Lakh Seventy Two Thousand Seven Hundred DLF Colony, Rohtak, Haryana - 124001 : - s — LB ol e —
. Forty Nine Only) as on 23.08.2021 and mbares! theracn within B0 days frem the date of receipt of oveereeer Apiplicant | |1 | Total Income from Operations. {Nes} JBET.T4 4,517.33 ITHEE4 | 12153.05 12.071.68
' |Name of Corporate Debtor Meghaaarika International Private Limited the said notice, Motice is hareby given to e genaral public that | (2 | el Proft / Loss) for the penod {befare Tax, " p :
7. |Date of incomparation of Comorate Debtor | 13/09/2007 The borrower having falled to regay the amount. notice & hareby given to the borroweris) andthe | | te company inlending to make @0 appication Lo Eimpana| aelor Exiranedingry ems) -4.12 44.12 134 113.75 414.73
N e = Dbt &= | FoC.Oahi public in genaral that the undersigned has taken physical possession of the proparly dascribed thie Ceniral Goverrament urder Secton 14 of e | (3 | Net Prafit / {Lass] for the paricd bafore tax ~ ) )
3. |Authority urx il Corparate Deblor is : harein below in exercise of powers confierred on him urder Sub-Section (4) of Section 13 of the Act Companes Act, 2013 read with aforesad rules (after Exceplional andior Extraordinary items) 4.1z 44.12 137,97 113.75 414.73
nicarperatat | ragislened read with Rule B of the Securily Interest (Enforcement) Rules, 2002 on 30.01.2023 and is desrous of corverting into a private | |4 | Nel Prafit | (Loss) for the period afler lax alter - .
& |Corprae ity No Linded Lbly | UT4S00DL200TRTCTGATST The bomawer in pariiular and e public in genersl are hereby cautioned ot Io deal with the | [ Imited company & tens of e specal| | | Excepbanal andlor Exraoeinary fems) 1 R 1084 sz 40640
nentncanen M, ot Lorponaie Ueolor property and any dealings with the property will be subject to the change of ART Housing Finance b et o o SRS RO, S SR
5, [Address of te registerad affice and T2 th Floor. DUF Tower- B District Cerdne, {India) Limiled for an amount Bs. 6,72, 749/ (Rupees Six Lakh Sevanty Tweo Thousand Sevan lﬁﬂg r;ﬂﬂ:hﬂ;?;%ﬁf;iﬂ?"m i !f:r?:“'-ﬂqs'"ﬂ rl:-:ln:'_r'::h }_I 043} far the F,F"m""
arncioal offics (F any) of Corporate Debizr | Jzsola, New Dethi -110044 IN I:Iundnad Fnr::,r Nine {.!nl',:]as an 23.!}6.2!‘.‘!?1.an:1 interestiharean, ; i pur:m ?-.-!u_wu i|;uruzl'$ Iil-;nd:,-.l:u N a;ﬂu.:,*_{m iijlzl;ai]";" ) er Comprehensivie _ _— 10307 5240 S
B. nsaivency commencement date i 25th January, 2023 {Order Uploaded on the Websile | || 11, Bomomer's aténion Is invited o provisions of Sub-Secton (8) of Secion 13 of e Actin | | by the praposed changeisiatus of the Company | 6 | Equity Share Capital (in Mos| 410 4110 2110 4110 4110
respect of Corparate Debbor of the Horble NCLT on 31st January, 2023 i 8, g :;ﬁ?sﬁ:’ge;kﬂ;tﬁﬁﬂ tﬂ ﬂglﬁlggrgm;:dﬁﬁi T | Other Eguily 3116 i1 016,63 % 116,89 301663
S ot —— : 0 s ghjactions supparted by Y BT e
T [Esirae ate o cosure o sdhvency | 240 uly, 2023 (90 Gays om e e o DESCRIPTION OF THE IMMOVABLE PROPERTY e o s cbjecions suppanea M3t | |& | Eamings Per Share (of Rs. 101- aachi : 7 J
resalution process Commencement of CIRD) WHICH IS BOUNDED AS UNDER: qrounds of oppasifion to the Regional Director Basic & Diluted 010 0.74 2.57 200 | 74T
B. |Name and Registrtion number ofthe | Name: Mr. Shaikh Nafis Anjum PROPERTY BEING SHOP NO 4 KH NO 118, VILLAGE TILPATA DADRI GAUTAM | | Horttem Region Bench al B-2 Wing, 2* floor, | | Note :

IBBI Reg. No.: IBEIRPA-O03EPA-ICALN-O02 1
201 8- 201912363

Address: A-34 Lower Ground, Vikas Pur

MNew Delhi 110018 E-maik: sn.anjum123i@omail com

Address: Flal Mo, A206, Prateak Stylome Aparimant,
Sactor-25 Moida, Utar Pradesh

mnsoivency professional acting as Inferm
Resalufion Professiong

g, [Address & email of the imlerim resalution
professional, &5 regisiered with the baard

dddress and a-mal to be ysed for
correspandance with tha Inlerim
Resolutian Pralessional

11 L_asldale[t-sutmssjmr:ﬂ_tlaurrs

=

14th Fabruary, 2023 (e, 14 days fom the date of

Croer Uploaded onthe Websile of the Hon'ble NCLT)

| Classas of crediors.  any, undarciausa (b) of| Mot Applicatle

subrsecion [BA} of section 21, ascerained by

i Inlenim Resakation Pralessional

13.| Mamas of insoheancy professionals identified| Mot Aaplicable

h &t &2 authon sed reprezeniative of creditors

inaclass {thres names foreachclass)

14 | [a) Relevani forms avalsble at

(b Datals of euthorized representzines
are available at

r
[~

(=%}

(3] Relevanl Forms are available al

hitps='igki. gavinfenhometdownloads

Physical dd.. Same as merfoned againsl eriry Na. 10
(B Mot Applicable

Nofice is hereby given that fe National Company Law Tribunal has ardered the commencement of a
comparate msaleercy resciution process of fie Meghazarika Imbernational Private Limifed on 25th
January, 2023 Order Upicaded on fe Website ofthe Honbie MCLT on 31 stJanzary, 2023)
Tha craditcrs of Meghaaarika Intermational Private Limited arz heredy callad upon to submd thesr
ciaims with prood an or before 14th February, 2023 fo the inferim resalution professiona at the address
mentianad against entry Na, 10
Tha firancial crediars shall 2ubmi lhairdams with prool by slectranic means anly. All othes credilars may
b the claimeswith proofin person, by past or by eleciromic maans.
Submession of falze or misleading preods of claim shall attract penalties.
Shaikh Nafis Anjum

Intenm Hesolubon Professional, Meghaaanka Intemational Private Limited
Date : 07.02.2073 IP Regd. No.: IBEVPA-QOAIPA-ICAI-N-00211/2018-201911 2363
Place; Mew Dethi  Reqd, Address: A-34 Lower Ground, Vikas Puri, New Delhi -110018

== HERO HOUSING FINANCE LIMITEZ

Registened-Ciffoec- 08 Communih-Gonlre-Basanl-LakVazant Wihar_Mew DalhiE110057.

Branch Office: 27, Community Centra, Basani Lok, Vasant Vihar, New Delra-110057

PUBLIC NOTICE (E- AUCTION FOR SALE OF IMMOVABLE PROPERTY)

[UMDER RULE 9{1) OF THE SECURITY INTEREST [ENFORCEMEMNT} RULES, 2002
NOTICE FOR SALE OF IMMOVABLE PROPERTY MORTGAGED WITH HERD HOUSING
FINANCE LIMITED (SECURED CREDITOR) UMDER THE SECURITISATION AND
RECONSTRUCTION OF FINANCIAL ASSETS AND ENFORCEMENT OF SECURITY INTEREST
ACT, 2002.
hadaca &5 hareby given to the pubdic in general and i particular to the Bamaowers) and guaranions) or
their legal hairs! represaniainvas that tha bedow descnbad immavable proparies morlgagedicharpad
to the Secured Cradsor, the peesassion of which has been taken by the Authorized Officer of Hero
Housing Finance Limiled {acunad craditor), will be sodd on 21-Fab-2023 (E-fuctan Date) an " AS IS
WHERE 157, “AS 15 WHAT 15" and “WHATEYER THERE I5" basis for recovery of awtslanding
gues from bedow mentioned Borowers, Co- Barowers ar Guaranbars. The Reserse Prica and the
Eamnest Monay Depesitis menlioned below, The sasfed envelope containing Demand Draft of EMD
for paricipating in Public Auction shall be submitted 1o the Authorised Offices of Harg Housing
Financa Lid. Cn or bafore 20-Feb-2023 81 5 PM at Branch Offica; Budding No 2T, Community
Centre, Basant Lok, Vasant Vikar, New Delhi- 110057

muel

Loan Name of Borrower(s) Co- | Date of Type of Possession | Reserve Price
Account | Borrower(s) Guarantor(s)/ | Demand Notice | {Under Constructive/| Eamast
No. Legal Heir(s)i Legal Rep. | Ameunt 25 on date Physical) Money
HHFDEL | RAVINDER SHARMA, 1307 N Physical Rs. 7,50,0000-
HOU1900 NITU SHARMA Rs. 20,45,045). Possation Rs, 75,000/
no01334 { a5 on 31/01/2023 1

Descriplion Of Property: Flal Mo C-1, Secend Floor without rood rights, Block &, right hand side,
South Wast Parlion, Kkasra Na, 572, Plol Mo 103 and 104 Vishra Enclave Villapge Dasna
Ghaziahad-201015 (coveresd Area Measuring 38 3q. Mirs). Bounded by Morth: 20 FE wide moad,
East 20 F wide road, Sousth: PlotNo, 102, West Plei Mo, 105

Terms and condition: The E-auction wil take place theaugh portal hiips-Usarfaesi.au cionfiges,net
on 21-Fab-2023 (E-Auction Daba) between 200 PM fo 300 PM with Smiled extension of 10 minutes
each

1) The prascribad Tendan Bid Form and the lerms and conditions of sale will ba available with lhe
Branch Cffica: 27, Communily Centra, Basent Lok, Wasant Vihar, New Delhi-110057, betwean 10.00
am. o500 p.m. on anyworking day. 2) The immovabbe proparty shal nolbe sokd befow fe Reserve
Price. 3} Bid increment emount shal be Rs. 1 0,000- [Rupses Ten Thousand Onlyl. 4] All the bids/
Tendars sumitted for the purchase of the sbove property shall be accompanied by Eamest Money
as mantioned above by way of a Desmand Orafl favouring the “"HERD HOUSING FINANCE LTD."
payeble at Delhi, The Demand Drafis will be return ioha ursuccassiul biddars after suction. 5] The
highest bicder shall be declared as succasshul bidder provided always that herfshe is legaky qualfied
o bid @nd provided lurther thal the bid amaunt 5 fob le5s than e reserve paca. | shall be the
discretion of the Authonised Crficer o decling! accaptance of te highes! bid when the price offerad
appears soclearyinadequate as o make tinadvisable todoso.6) The prospective bidders can
nspact the progesty on 10-Feb-2023 betwean 11 0048 and 2.00 P& with pror appaintment. 7) The
persan declared 85 a successiul bidder shall, immedistely after e declarsfion, depasit 25% of the
amourd of purchase maney! highest bid which would include EMD amount i the Autharised Officer
within 24 Hrs. and in defaw of swch dapasil. the praparly shall farbwh ba pul o frash suckan sale
by privaie freaty. 8 In case the inilizd tepositis made as above, the balance amount ofthe purchager
marey pavablke shal be paid by the purchasar o the Authonged Oficar on or bafora e 15t day
fram the diate of confirmation of the sala of the property, sxdusive of such dayariéthe 16hdaybaa
Sunday orother holiday, thenonthe first office gay after the 15th day, 9) In the event of defaul of any
paymanl wilthn the penod menbanad abave, the properly shal be pul o fresh suchan sale by
privaie freaty, The depasit including EMD shell stend farfesied by Herg Housing Finance Lid. and the
defaulting purchasar shall lose all clams 1o the property. 10) The above sale shall be subject 1o the
final approval of Hero Housing Finance Lid, 11) Dalaiks of any encumbrances, known io the HERC
HOUZING FINAMCE LT, fo which the property is Bable: Mot Known.  Claims, if any, which have
been put forward 1o the property and any othar known pariculars bearng oo is nature and valea: Mat
Krowm, 12] Infzresied perties ara requesiad bo venfyiconfm the statutory and cther dues like
SakesProperty fax, Electricity dues, and secety dues, from the respective tepartments faffices, The
Campany daes not undarlaka any responsibilily of paymenlalany dues an tha praperly. 13) TOS of
1%, if any, shall be pavabile by the highest biddar over the highast daclared bid amount. The payment
needs o be deposited by the highest bedder in the PAN of the company and the copy of the chalan
shall ba submiliad bo the company. 14) Sale is shriclly subject fo fhe berms and condibons
mcorporated in this adwertisement and in io the prescribed tender form, 15) The successéul bidden
purchaser shal bear all slamp duly, regestrabon lees, and modantal axpanses lor qelling sale
certificate registerad as applicable as per law, 18] The Autharizad Officer has the sbsolute righi in
acoept or reject the bid or adowm § postpone | canced the tencer withowt assigning any reason
thargal and also by madify any lesms and cond®ans of this sale wilboul ary prior natica, 17}
Inferested bidders may contact Mr. Raj Mishra at Mob. Mo, 9971808985 during office hours
{1000AM to B00 PM) or maill on asseddisposali@iberchil.com by mentoning Be acoount ne. of
progerybarnawer, 18) For any ather deltails ar for pracedura caline frainmg on e-auclion the
prospective bidders may condact the Senice Provider, Mis e-Procurement Technologies Limited
[Awctiondigar), Mob 91FI528T2T519) Phone D79-68156842 Email 1D:
Maulik shrimali@izucionfigernat. & suppor@auciontigernst, Flassa send your query on
WhatsApp Mumbser-917 3528727

15 DAYS SALE NOTICE TO THE BORROWER/GUARANTOR/MORTGAGOR

The above mentioned BarrawenMongagarouananiors ara heraby noliced 1o pay the sum as
mardigned in Demand Matice undear saction 13 2) with a5 on dabe infaresi and expensas bafara the
date of Aucticn failing which the property shall be auctioned and balance dues, i any, will be
raconvared withimteresl and cast rom yau,
For  dedailed terms and conditons of the sale, please refer fo the link prowided In
https:fuat.herohomefinance.infhero_housinglother-notice  on Hera Housing Finance Limitad
{Secured Creditor's) webaite e www. herohousingfinance.com
For Hero Housing Finance Lid.
Authorised officer
Mr. Lakshay Chuftani, Mob- 38T8320858
Email; assetdisposali@herohil.com

Date: 02-Feb-2023
Place: DelhiNCR

"inanci“.epi .1n

BUDH NAGAR MOIDA UTTAR PRADESH 201306 (AREA17.77 50 YARDS) WHICH
IS5 BOUNDED AS UNDER

EAST :ASPERTITLEDEEDS
NORTH : ASPERTITLE DEEDS
DATE :30.01.2023

WEST : ASPERTITLEDEEDS
SOUTH : ASPERTITLEDEEDS

AUTHORISED OFFICER

Paryavaran Bhawan, CGD Complex Mew | |3

Delhi-110003, wihin fourtean days from e | |

ke of pubication of this ralice wilh & copy o e

apphcant camgany al its registered offce at he
address mentioned sbowe,

For and on behalf of

VIMAYAKA DETERGEMWTS LIMITED | (b

SAMIEEV JUNEJA Director

Date :01.02 2023 DIN: O0BT4753
Place:Rohlek  Address: T1B623, OLF Colony,
Ronlak, Hanyana 124001

The gboes iz an exiract of the delasdad Tormal of quarer and nine monlhs endad irancial resulls filed wilh the Stack Exchange under Regulalion
35 ol FEBN Listing ﬂﬁlgﬂwl'é ang Desciosune Reguerements) Regulations, d015, Thess fnancial resusgs were revieaed by the Sudil Gommithes,
and were appraved by the Board of Directors, in thair respeciive mestings held on 318 January, 2023, The full farmat of the said Ouarierly
& Mine months Financial Resulls are available on the website of the Bombay Slock Exchange al www bsesndia.com and on ha website of tha
Lampany Al s amcoindiabmiled com
The resifts for prewioes perods have been atiusted to consider the mpact of first Bee application of Ind A5, wherever apphicabla
For AMCO INDIA LIMITED
i
Surender Kumar Gupta
Managing Director

Date @ 31042023

Place : Noida, U.P DiN : Oob2&609

PLACE : NOIDA ART HOUSING FINANCE (INDIA) LIMITED
HERO HOUSING FINANCE LIMITED
Regd. Office: 09, (_:omrpunity Centre, Basant L_ok, Vasant Vihar, New Delhi - 110057,
HeraHousing B8 e O Now Dalh100s7 o
JUBLIC NC  AUCTION! FOR SALE OF IMMOVABLE PROPERTY

[UNDER RULE 8(6) OF THE SECURITY INTEREST (ENFORCEMENT) RULES, 2002]
NO OR SALE OF IMMOVABLE PROPERTY MORTGAGED WITH HERO HOUSIN NAN
LIMITED(SECURED CREDITOR) UNDER THE SECURITISATION AND RECONSTRUCTION OF
FINANCIAL ASSETS AND ENFORCEMENT OF SECURITY INTEREST ACT, 2002.

Notice is hereby given to the public in general and in particular to the borrower(s) and guarantor(s) or
their legal heirs/ representatives that the below described immovable properties mortgaged/charged to
the Secured Creditor, the possession of which has been taken by the Authorized Officer of Hero Housing
Finance Limited (secured creditor), ), will be sold on 14-Mar-2023 (E-Auction Date) on “AS IS
WHERE IS”, “AS IS WHAT IS” and “WHATEVER THERE IS” basis for recovery of outstanding dues
from below mentioned Borrowers, Co- Borrowers or Guarantors. The Reserve Price and the Earnest
Money Deposit is mentioned below. The sealed envelope containing Demand Draft of EMD for
participating in Public Auction shall be submitted to the Authorised Officer of Hero Housing Finance
Ltd. On or before 13-Mar-2023 till 5 PM at Branch Office: Building No.27, Community Centre,
Basant Lok, Vasant Vihar, New Delhi- 110057.

Loan Name of the Date of Demand Type of Reserve | Earnest
Account No. Borrower(s)/ Notice/ Possession Price Money
Co-Borrower(s)/ Amount as on (Under
Guarantor(s)/ date Constructive/
Legal Heir/Legal Rep | Physical) |
_HArDELHOU| Suresh Wati, Ankur 24/01/2022 (Physical) Rs. Rs.
720000006997 | Pawar, Keshav Son | Rs. 11,91,786/- 10,00,000~- | 1,00,000/-
Of Satyapal Singh | as on 31/01/2023

"Description of Property:- Flat No. Ff-03, First Floor Front Side Without Roof Rights Plot No. A-60

Ganga Vihar/ Sadullabad, Pargana Loni Ghaziabad-201102 area measuring 50 sq. yds i.e 41.805
Sq. Mtrs Bounded by:North: Remaining portion of Plot No. A -60, East: 30 Ft wide road, South: Plot
No. A-59, West: Plot No. A-57

HHFDELHOU| Pankaj Kumar 26/05/2022 | (Physical) [ Rs. Rs.
20000008650 | Gupta, Mamta Rs. 11,19,409/- 10,00,000/- | 1,00,000/-
Agrahari as on 31/01/2023

Description of Property:- Second Floor Without Roof Rights Towards Middle Portion Of Built-up
Property Bearing Plot No.63, Admeasuring 35 Sg. Yds. l.e. 29.27 Sq. Mtr., Approx., Out Of Khasra
No.64/7, Village Hastsal, Mohan Garden K-1 Extn., Uttam Nagar, New Delhi-110059, With Proportionate
Rights Of The Land Underneath, Common Staircase, Entrance, Passage, Shaft & Submersible, With All
Common Rights Of The Building, Including Rights To Appurtenant Thereto, With Common One Two
Wheeler Parking Space At Ground Floor Of The Said Property. Bounded by: North: Gali 10 ft
wide, East: Portion of Building, South: Portion of Plot, West: Portion of Building

'HHFNSPHOU| Dinesh Kumar 23/05/2022 | (Physical) Rs. | Rs.
20000007417,| Tomar, Pooja Tomer | Rs. 22,20,204/- 16,50,000/- | 1,65,000/-
HHFNSPIPL2 as on 31/01/2023

0000007422

Description of Property:- Flat On Second Floor Without Roof Rights, Eastern Side Front Portion, Of
Property No RZ-C-29A Area Measuring 50 Sq. Yds I. E 41.805 Sq. Mirs Out Of Khasra No.
25/17/1,village Dabri, Dabri Extension, New Delhi-110045 with freehold rights of land under the
said property along with one two wheeler parking space on stilt floor

HHFDELHOU| Md Isaraeel Alam, 13/04/2022 | (Physical) Rs. Rs.
19000005236 | Mehnaj Praveen, Rs. 22,40,000/- 15,00,000~ | 1,50,000/-
Wasim Warsi as on 31/01/2023

Description of Property:- Builtup Upper Ground Floor, Pvt. Unit No. 1, Front Portion (with Common
Roof Rights) Property No. RZ 529, Khasra No. 444/1, Situated At Gali No. 21, Tughlakabad Extension,
New Delhi-110019 having area measuring 41.8 sq. mtrs i. e 50 sq. yds consisting of two
bedrooms, D/D, Kitchen, two toilet/ bathroom along with One scooter parking on ground floor.
Bounded by: North: Road, East: Road,South: Other’s flat, West: Other’s property

TERMS AND CONDITION:

The E-auction will take place through portal https:/sarfaesi.auctiontiger.net on 14-Mar-2023
(E-Auction Date) between 2.00 PM to 3.00 PM with limited extension of 10 minutes each.

1)The prescribed Tender/ Bid Form and the terms and conditions of sale will be available with
the Branch Office: 27, Community Centre, Basant Lok, Vasant Vihar, New Delhi-110057.
between 10.00 a.m. to 5.00 p.m. on any working day.2) The immovable property shall not be sold
below the Reserve Price. 3)Bid increment amount shall be Rs.10,000/- (Rupees Ten Thousand Only).
4) All the bids/ tenders submitted for the purchase of the above property shall be accompanied
by Earnest Money as mentioned above by way of a Demand Draft favouring the “HERO
HOUSING FINANCE LTD.” payable at Delhi. The Demand Drafts will be return to the
unsuccessful bidders after auction. 5) The highest bidder shall be declared as successful bidder
provided always that he/she is legally qualified to bid and provided further that the bid amountis not less
than the reserve price. It shall be the discretion of the Authorised Officer to decline/ acceptance of the
highest bid when the price offered appears so clearly inadequate as to make it inadvisable to do so.
6)The prospective bidders can inspect the property on 03-Mar-2023 between 11.00 A.M and 2.00
P.M with prior appointment. 7) The person declared as a successful bidder shall, immediately after
the declaration, deposit 25% of the amount of purchase money/ highest bid which would include EMD
amount to the Authorised Officer within 24 Hrs. and in default of such deposit, the property shall
forthwith be put to fresh auction/ sale by private treaty. 8) In case the initial deposit is made as above,
the balance amount of the purchaser money payable shall be paid by the purchaser to the Authorised
Officer on or before the 15th day from the date of confirmation of the sale of the property, exclusive of
such day or if the 15th day be a Sunday or other holiday, then on the first office day after the 15th day.
9) Inthe event of default of any payment within the period mentioned above, the property shall be put to
fresh auction/ sale by private treaty. The deposit including EMD shall stand forfeited by Hero Housing
Finance Ltd. and the defaulting purchaser shall lose all claims to the property. 10) The above sale shall
be subject to the final approval of Hero Housing Finance Ltd. 11) Details of any encumbrances, known
to the HERO HOUSING FINANCE LTD, to which the property is liable: Not Known. Claims, if any,
which have been put forward to the property and any other known particulars bearing on its nature and
value: Not Known. 12) Interested parties are requested to verify/confirm the statutory and other dues
like Sales/Property tax, Electricity dues, and society dues, from the respective departments / offices.
The Company does not undertake any responsibility of payment of any dues on the property.
13) TDS of 1%, if any, shall be payable by the highest bidder over the highest declared bid amount. The
payment needs to be deposited by the highest bidder in the PAN of the company and the copy of the
challan shall be submitted to the company. 14) Sale is strictly subject to the terms and conditions
incorporated in this advertisement andin to the prescribed tender form. 15)  The successful bidder/
purchaser shall bear all stamp duty, registration fees, and incidental expenses for getting sale
certificate registered as applicable as perlaw. 16) The Authorised Officer has the absolute right to
accept or reject the bid or adjourn / postpone / cancel the tender without assigning any reason thereof
and also to modify any terms and conditions of this sale without any prior notice.
17) Interested bidders may contact Mr. Raj Mishra at Mob. No. 9971808985 during office hours
(10.00AM to 6.00 PM) or mail on assetdisposal@herohfl.com by mentioning the account no. of
property/borrower. 18) For any other details or for procedure online training on e-auction the
prospective bidders may contact the Service Provider, M/s e-Procurement Technologies
Limited (Auctiontiger), Mob:- 9173528727 & Phone : 079-68136842, Email ID:
Maulik.shrimali@auctiontiger.net. & support@auctiontiger.net. Please send your query on
WhatsApp Number-9173528727

30 DAYS SALE NOTICE TO THE BORROWER/GUARANTOR/MORTGAGOR

The above mentioned Borrower/Mortgagor/Guarantors are hereby noticed to pay the sum as
mentioned in Demand Notice under section 13(2) with as on date interest and expenses before the
date of Auction failing which the property shall be auctioned and balance dues, if any, will be

CAPRI GLOBAL HOUSING FINANCE LIMITED

Registered & Corporate Office :- 502, Tower-A, Peninsula Business Park, Senapati Bapat Marg, Lower Parel, Mumbai-400013
Circle Office :- Capri Global Capital Limited 2nd Floor ,3B Pusa Road Rajendra Place, New Delhi-110005

APPENDIX- IV-A [See proviso to rule 8 (6) and 9(1)]

Sale notice for sale of immovable properties
E-Auction Sale Notice for Sale of Immovable Assets under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 read with
proviso to Rule 8 (6) and 9 (1) of the Security Interest (Enforcement) Rules, 2002 Notice is hereby given to the public in general and in particular to the Borrower (s) and
Guarantor (s) that the below described immovable property mortgaged/charged to the Secured Creditor, the Constructive/physical possession of which has been taken by the
Authorised Officer of Capri Global Housing Finance Limited Secured Creditor, will be sold on “As is where is”, "As is what is”, and “Whatever there is” on dates below mentioned
for recovery of amount mentioned below due to the Capri Global Housing Finance Limited Secured Creditor from Borrower mentioned below. The reserve price, EMD amount
and property details mentioned below.

SR.| 1.BORROWER(S) NAME
NO. 2. OUTSTANDING AMOUNT

APRIGLOBAL

HOUSING FINANCE LIMITED

DESCRIPTION OF THE
MORTGAGED PROPERTY

1. DATE & TIME OF E-AUCTIO
2. LAST DATE OF SUBMISSION

1. RESERVE PRICE
2. EMD OF THE PROPERTY

P o Flat No. 101, First Floor, (MIG Front| OF EMD 3. INCREMENTAL VALUE
- ;.::;A;Z::Zaali:li ((c:?;;:::::e)r) Side), Built up on Plot No. B-9, 3.DATE & TIME OF THE RESERVE PRICE:
T Khasra No. 1210 Min, residentiall PROPERTY INSPECTION Rs. 7,00,000/-Rupees Seven Lacs
LOAN ACCOUNT No. colony known as Hayat Enclave,| 1 E-AUCTION DATE: 17.02.202 R
LNCGHOKHHL0000000341 Pargana Loni, Tehsil and District Only).

(Between 1:00 P.M. to 2:00 PM.) | EARNEST MONEY DEPOSIT:

2. LAST DATE OF SUBMISSION OF Rs. 70,000/~ (Rupees Seventy
EMD WITH KYC: 16.02.2023 Thousand Only)

3. DATE OF INSPECTION: INCREMENTAL VALUE: Rs. 10,000/~
15.02.2023 (Rupees Ten Thousand Only)

Rupees 13,46,170/- (Rupees Thirteen lacs Forty Ghaziabad, Uttar Pradesh
Six Thousand One Hundred Seventy Only) as on
13.10.2022 along with applicable future interest.

1. E-AUCTION DATE: 17.02.2023 RESERVE PRICE:
(Between 1:00 P.M. to 2:00 PM.) | Rs. 7,50,000/-Rupees Seven Lacs
2. LAST DATE OF SUBMISSION OF Fifty Thousand Only).

Flat No. G-4, Ground floor, Rear
Side, Built up on plot No. A-90, DLF
Dilshad Extension-2, Bhopura,

2 1.Mr. Lokender Singh (“Borrower”)
" | 2.Mrs. Uma Devi
3.Mr. Ankit Choudhary (Co-borrower)

tgall‘fpf;&l;l;;7"lst;7 Ghaziabad, Uttar Pradesh EMD WITH KYC: 16.02.2023 EARNEST MONEY DEPOSIT:
: Rs. 75,000/- (Rupees Seventy Five
Rupees 14,56,703/- (Rupees Fourteen Lacs iSD(/)-\;EZ(C)); ;NSPECTION' Thou s;n d (I)nl(y) P Y

Fifty Six Thousand Seven Hundred and Three
Only) as on 28.10.2022 along with applicable
future interest.

INCREMENTAL VALUE: Rs. 10,000/~
(Rupees Ten Thousand Only)

1. E-AUCTION DATE: 17.02.2023 RESERVE PRICE:
(Between 1:00 P.M. to 2:00 P.M.) | Rs. 18,40,500/-Rupees Eighteen

Flat No. 102, First Floor (Front LHS
Side), area admeasuring 550 Sq Ft.,
Built up on plot No. 1074 & 1074A,

3 1.Mr. Vijay Singh (“Borrower")
2.Shyamvati (Now Deceased) (Co-borrower)

LOAN ACCOUNT No. g 2. LAST DATE OF SUBMISSION OF Lacs Forty Thousand Five Hundred
LNHLGUR000028307 fi‘l"o"s"'/ 31' g"lt gf K':f:’at/ ':hataN"°- EMD WITH KYC: 16.02.2023 | Only).
Rupees 25,93,390/- (Rupees Twenty Five ' asra WNO- 3 HATE OF INSPECTION: EARNEST MONEY DEPOSIT:

6310/161(1-1-0), 157(2-13-0)
situated at Revenue Estate of
Village Gurgaon, Now Colony
Known as Mahalaxmi Garden-II/
Rajendra Park, Gurgaon, Haryana

Rs. 1,84,050/- (Rupees One Lac
Eighty Four Thousand and Fifty
Only)

INCREMENTAL VALUE: Rs. 10,000/-
(Rupees Ten Thousand Only)

Lacs Ninety Three Thousand Three Hundred
Ninety Only) as on 31.08.2022 along with
applicable future interest.

15.02.2023

recovered with interestand cost from you.

For detailed terms and conditions of the sale, please refer to the link provided in
https//uat.herohomefinance.in/hero_housing/other-notice

on Hero Housing Finance Limited (Secured Creditor's) website i.e www.herohousingfinance.com

FOR HERO HOUSING FINANCE LIMITED
AUTHORISED OFFICER

Mr. Lakshay Chuttani , Mob- 9878829899
Email;assetdisposal@herohfl.com

DATE :02-Feb.-2023
PLACE : DELHI/NCR

For detailed terms and conditions of the sale, please refer to the link provided in Capri Global Housing Finance Limited Secured Creditor's website i.e. www. Capriglobal.in/auction
TERMS & CONDITIONS OF ONLINE E- AUCTION SALE:-

1.The Property is being sold on “AS IS WHERE IS, WHATEVER THERE & WITHOUT RECOURSE BASIS". As such sale is without any kind of warranties & indemnities.
2.Particulars of the property / assts (viz. extent & measurements specified in the E-Auction Sale Notice has been stated to the best of information of the Secured Credito
and Secured Creditor shall not be answerable for any error, misstatement or omission. Actual extant & dimensions may differ.

3.E-Auction Sale Notice issued by the Secured Creditor is an invitation to the general public to submit their bids and the same does not constitute and will not be deemed
to constitute any commitment or nay representation on the part of the Secured Creditor. Interested bidders are advised to peruse the copies of title deeds with the
Secured Creditor and to conduct own independent enquiries /due diligence about the title & present condition of the property / assets and claims / dues affecting the
property before submission of bid/s.

4.Auction/bidding shall only be through “online electronic mode” through the website https://sarfaesi.auctiontiger.net Or Auction Tiger Mobile APP provided by the
service provider M/S eProcurement Technologies Limited, Ahmedabad who shall arrange & coordinate the entire process of auction through the e-auction platform.
5.The bidders may participate in e-auction for bidding from their place of choice. Internet connectivity shall have to be ensured by bidder himself. Secured Creditor
/service provider shall not be held responsible for the internet connectivity, network problems, system crash own, power failure etc.

6.For details, help, procedure and online bidding on e-auction prospective bidders may contact the Service Provider M/S E-Procurement Technologies Ltd. Auction
Tiger, Ahmedabad (Contact no. 079-68136880/68136837), Mr. Ramprasad Sharma Mob. 800-002-3297/ 79-6120 0559.

Email: ramprasad@auctiontiger.net,.

7.For participating in the e-auction sale the intending bidders should register their name at https://sarfaesi.auctiontiger.net well in advance and shall get the user id
and password. Intending bidders are advised to change only the password immediately upon receiving it from the service provider.

8.For participating in e-auction, intending bidders have to deposit a refundable EMD of 10% OF RESERVE PRICE (as mentioned above) shall be payable by interested
bidders through Demand Draft/NEFT/RTGS in favor of "Capri Global Housing Finance Limited" on or before 16-Feb-2023.

9.The intending bidders should submit the duly filled in Bid Form (format available on https://sarfaesi.auctiontiger.net) along with the Demand Draft remittance
towards EMD in a sealed cover addressed to the Authorized Officer, Capri Global Housing Finance Limited Regional Office Plot no. 9B, 2nd Floor, Pusa Road, New
Delhi 110 060 latest by 05:00 PM on 16-Feb-2023. The sealed cover should be super scribed with “Bid for participating in E-Auction Sale- - in the Loan Account No.

(as mentioned above) for property of “Borrower Name.".

10.After expiry of the last date of submission of bids with EMD, Authorised Officer shall examine the bids received by him and confirm the details of the qualified bidders
(who have quoted their bids over and above the reserve price and paid the specified EMD with the Secured Creditor) to the service provider M/S eProcurement
Technologies Limited to enable them to allow only those bidders to participate in the online inter-se bidding /auction proceedings at the date and time mentioned in
E-Auction Sale Notice.

11.Inter-se bidding among the qualified bidders shall start from the highest bid quoted by the qualified bidders. During the process of inter-se bidding, there will be
unlimited extension of “10” minutes each, i.e. the end time of e- auction shall be automatically extended by 10 Minutes each time if bid is made within 10 minutes from
the last extension.

12.Bids once made shall not be cancelled or withdrawn. All bids made from the user id given to bidder will be deemed to have been made by him alone.

13.Immediately upon closure of E-Auction proceedings, the highest bidder shall confirm the final amount of bid quoted by him BY E-Mail both to the Authorised Officer,
Capri Global Housing Finance Limited, Regional Office Office/Plot no. 9B, 2nd Floor, Pusa Road, New Delhi 110 060 and the Service Provider for getting declared
as successful bidder in the E-Auction Sale proceedings.

14.The successful bidder shall deposit 25% of the bid amount (including EMD) within 24 hour of the sale, being knocked down in his favour and balance 75% of bid
amount within 15 days from the date of sale by DD/Pay order/NEFT/RTGS/Chq favouring Capri Global Housing Finance Limited.

15.In case of default in payment of above stipulated amounts by the successful bidder / auction purchaser within the stipulated time, the sale will be cancelled and the
amount already paid (including EMD) will be forfeited and the property will be again put to sale.

16.At the request of the successful bidder, the Authorised Officer in his absolute discretion may grant further time in writing, for depositing the balance of the bid amount.
17.The Successful Bidder shall pay 1% of Sale price towards TDS (out of Sale proceeds) (if applicable) and submit TDS certificate to the Authorised officer and the
deposit the entire amount of sale price (after deduction of 1% towards TDS), adjusting the EMD within 15 working days of the acceptance of the offer by the authorized
officer, or within such other extended time as deemed fit by the Authorised Officer, falling which the earnest deposit will be forfeited.

18.Municipal / Panchayat Taxes, Electricity dues (if any) and any other authorities dues (if any) has to be paid by the successful bidder before issuance of the sale
certificate. Bids shall be made taking into consideration of all the statutory dues pertaining to the property.

19.Sale Certificate will be issued by the Authorised Officer in favour of the successful bidder only upon deposit of entire purchase price / bid amount and furnishing the
necessary proof in respect of payment of all taxes / charges.

20.Applicable legal charges for conveyance, stamp duty, registration charges and other incidental charges shall be borne by the auction purchaser.

21.The Authorized officer may postpone / cancel the E-Auction Sale proceedings without assigning any reason whatsoever. In case the E-Auction Sale scheduled is
postponed to a later date before 15 days from the scheduled date of sale, it will be displayed on the website of the service provider.

22.The decision of the Authorised Officer is final, binding and unquestionable.

23.All bidders who submitted the bids, shall be deemed to have read and understood the terms and conditions of the E-Auction Sale and be bound by them.

24.The movable articles lying in the property is not part of this sale

25.For further details and queries, contact Authorised Officer, Capri Global Housing Finance Limited: Ms. Swati Singh Mo. No. 7400445137/
9235669225 and for other queries Ms. Kalpana Chetanwala-7738039346.

26.This publication is also 15 (Fifteen) days notice to the Borrower / Mortgagor / Guarantors of the above said loan account pursuant to rule 8(6) and 9(1) of Security
Interest (Enforcement) Rules 2002, about holding of auction sale on the above mentioned date / place.

Special Instructions / Caution: Bidding in the last minutes/seconds should be avoided by the bidders in their own interest. Neither Capri Global Housing
Finance Limited nor the Service Provider will be responsible for any lapses/failure (Internet failure, Power failure, etc.) on the part of the bidder in such
cases. Inorderto ward off such contingent situation, bidders are requested to make all the necessary arrangements / alternatives such as back-up power
supply and whatever else required so that they are able to circumvent such situation and are able to participate in the auction successfully.

Place: Delhi Date : 02-02-2023 Sd/- (Authorised Officer) Capri Global Housing Finance Limited

New Delhi
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filed with the Stock Exchange under Regulation 33 of the SEBI (Lesting Obligaticns and Disclosure Reguirements) Regulations, ®) o (1.05) 274 0.38 1.70 5,89 4.37
2045, The full fermat of the Quanerly Financial Results are available an the wabsite of the Stock Exchange www.bsesndia.com @) WA : (1.05) ” 7 0.3 170 5 88 437
and on campany’s wabsite waivw jindaltapilal co.n ) i ] ) ' )
2 rnb;ﬂnl};f ijz:iti,;ﬁﬂzegr.rﬂﬁ:fgﬁineﬁﬁm Commities and appraved by the Hosrd of Directors of the Company i their :E. ' “f. ; o (i N e REE, 2015 3 B 33 ¥ s i S e 7 T o R
i Sl s : ol 1 WUl g R WR ¥ SHfa aRumdl o Wouf gred Wie TeES & d9WEe www.mseiin  ql Ul I deEEe
4 Previcus perieds hgunas hawve bean regrouped, wharever considénad necassany, www.pmltd.com T SUeTH |
For and on behalf of Board of Directors 2. forqa Rl aRom qe 30 WRIM 9 ifee HET BT At < E T 1 WRed, 2003 W MR SR ek # e Hed BRI igHifed foRd T
Jindal Capital Limited g % MW |
adl- Hifrew waew fates & fag
Sadhu Ram Aggarwal o 78 foeett T/ -Feer T
Place: Delhi (Chairman-cum-Managing Director) fafer: 01.02.2023 faeoreR
Date: 01.02,2023 DiN: 00961850 DIN: 00027438
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(Court Matter)

BN BRMET WigAd [dHeS
USHihd hIETeE: 09, HHMEl WeX, IHA Wik, a6q faer,

)

T faeeit 110057,
roHous T FHAAT ;27 TGS WX, THA ek, qUW (8K,
H-nFr: T faceit-110057

HeSIer Gl (3@ durd @i Tkt &g -t )

[wiafa feq (wed=) fem, 2002 & =W s(6) & w&d]

ferfter wufwei & wfajfaertor ofR gwiew qen ufayfa fed vedw etfufwem, 2002 & @&d €0
WA fafee (Ui WER) % U SueR e WU ot fewhl g gE
TAGART 3T Set 1 iR fodie &9 9§ Feigr() iR MReX(H) a1 379 A IR

1 Afew fean sar & fF faya deer % o irdygwia = aftfa e afei, e ween
TR BT fftre (yfiyd 9eR) & sk Wit gRT & forn e 2, H sfeefaa weie,
We-FoiGRI A AR W SRl B agelt & U 31 SHeRt, 2023 (- fafr) @ S @
St 2", ST AR ® IR VST e oft € T § SER WX S e | Rfa e SR S eRIEy
Tfer 1 3feafea @ 1 T e ® am o % o funel & feuis ge o et s i
TR TR weAd fafies & sifuga Wit & i 13 1=, 2023 1 IMH 5 S qoh IMET HIATAD:
27 FHIfET HeX, 99 T, 99 foeR, 78 feeeil-110057 § ST &A1 SAM|

FUT @ 9. hIER( T )/TE- [AT oA Bl EiEn AN | ST eI
EECIE DY fafer fafar @em ThR T o
S A ) fateres Rui (=ATHeR/
kLt eangeiea Ao s
ufafafr & % qEd)
HHFDEL- T, S T, 2470772022 (i) 3 3
HOU Eric) e fdg | % 11,91,786/- fafer 0.00.000/- _
20000006997 z 5110172023 % 19,90 100,000/

[UNM Rl el - Fic 4. THUG-03, Tgcll Hivd (o1 B o IAHRR b, THEA Sl dE &l .
T-60 T faBR/AIgaTas, GO @Al MTATEE-201102 &% 50 o T A 41.805 & Hiey,
TG ST WS FoR T-60 H1 AT AN, a: 30 HIC WLt Ageh, SRT: Wi Far T-59, uiem: wife
&R T-57

HHFDEL- ek HHR T, FHAT 26/05/2022 ) 5. 3.
HOU MR ®. 11,19,409/- fafer 10,00,000/- 1,00,000/~
20000008650 31/01/2023 T

|t ot fererur : ffia dufa & w3 9 9 iR 2a & AR o o gudt w5, wite 9@ 63,
Y 35 o7 TS aedfd 29.27 o WX TGN, WET AR 64/7 § W, MI-g%q@d, Hed mMeT H-1
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Gkl 82 Cr.P.C. efgu )
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THEATSAT . 309 /2017 f&AT® 25.07.2017 F=09d =91 356 /
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sia X1 ST wigHw fafics MRefa Fvemn) & 9 duddgd od wafed & fawa
8

YAGERT STFNRIRYT BT T2 faRy w9 # 7 SURSGAT(ET) dem TRex(R), srerar S9a fafts
ScaifRal / ufafAfeR o1 gfa faar s & 6 ufefa o & e duedagd / ueRd
1 fae=fora srere wufcaan, e den ER1 S=RET Be+g fafics @ftrfa Foremn) &
T ARBRI §IRT of fordm T 8, &1 fasa 21 HRaT 2023 (e dr ffer) &1 “SiRfl € <T@
2 ud SR ® S ® SR gel o §p Wt ¥ R W, fre aftfa Suredfer,
HE—SURGAS AT TR DI AR II—YIT ST RN BT aGell & forg fpar e |

HHENSPHOU | f&i91 S8R @, g 23/05/2022 ( <fiferr) . z.
20000007417, IR ¥. 22,20,204/- 16,50,000/- | 1,65,000/-
HHFNSPIPL2 fafer 31/01/2023

0000007422 -
[TaTT oAt TIoRUT:— S h SNMEHhR o 191 GUdl ANl I GRie, Quid 9l SIRele—i-29¢ <l gaf

WEE Hhe AN, SFh 50 I TS FF 41.805 oFf Hie, WA . 25/17/1, 9 SER, SR THASIH,
& feeeli-110045 # ¥ 3% WU & d8d STHIA & Fieles SR & A1 feee Wik W T Sufen)
AT 6t G & Y

HHFDEL- TE™S SRS ey, 13/04/2022

(i) | R =,
HOU g W, aifgm | © 22,40,000/- fofy 15,00,000/- | 1,50,000/~
19000005236 Tt 31/01/2023 deh

Hutq T fererun:- faees™ TR URE R, I g FeR 1, e URH (FHHA T TSH o A1)
T §. RIS 529, A FeR 444/1, Tl e 21, TIARMERG TR, 7 feeatt ~110019 # feoral
?, A%d 41.8 o7 WX I 50 ot T, &) S, /e, fhee, S e/ % QY UeE Wi
TR TH TheX Tk | HHTG: IW: TSH, Td: TSh, SfavT: T H1 Feie, UEM: W &I Hufq

3ot 9réat https://sarfaesi.auctiontiger.net @ Area ¥ 14 A4, 2023 (- =t fafr) =t 2.00f
TS 39, | 3.00 IS 374, F W0 10 foe I o AT oRAR 6 W Fe gl |
(1) Freifea faferer /afer gost oiR fosrt & e qen o wmen spfer: 27 Ffel de, auw e, aa=a)
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ST, SR R 9 W 9 F Sl e % T A 2 oiR SR foR st 9 i R gem 9§ wh
Bl | 519 e Hid a1 I8 9 W 79 8 fF T N i Bl Wiga e ot feeh
IAqH SH Pl SRERR/HR Y Fehdll ¢ | (6) HIferd Seiiarar Iaf 1A < §1eF 03 T, 2023
11.00 5T § ST 2.00 1 374, F s Fafa 1 FH{e X Wepd 2 | (7) TS sretiarr o w9 H
A, B0 % A A6, TG ARy Sl w A w259 S el i Wit gRM,

3R o I 24 B T HfiaR ST HIM IR T S A F g FwA W, Hafa i el G grn aeerea
rem/fersht o e T s (8) AfE IRfe S SR o &9 H foRT S €, o shal RT3 39
T YA shal BRT 3ifighet Sifreht bl Waf =1 fersht o6t gfY ot arie | 159 T o1 S99 weer 3R afg 159
f&m foram =1 a1 srepm €1, @ 1590 & & W vge e foaq WS wA AW ((9) IWH
syafy & iR feRddt oft A § e i Reafe 8, dufa w0 st @i gR1 =€ e/t 2 fore v s |
3uAS wiea s TR ER AT FrEAw fafee gR Sed R ol ST 3R Fehehdl WURR 1 Wafd W

T TR B 1 (10) ST foreht BRI TSR s fafres < Sifom TgHie o 1eie gl 1 (1) B B
wE fafree % HaE # 9 RO, g B @, 1 fqerer fae g wefa SaeerEt € - 9 @) g,
IS I, St T o R T € A1 SHeR! YRl q Y 1 hig 3T foeRo « JI e | (12) S i
¥ 3y § foF 3 eifta fawnt 7 wmrierl & Junfrer iR e X9 S fasydufa R, ferstelt s,
HIATE SR 1 T/ R < | T8 ot Har IR R ot 5 Ui 6 e e e e
B1(13) 1% F ALE, Al 1S 2, ITaan Sielierar gR1 ST=ad Sifa et T & afafed <3 2
1 ITAaH Sard SR/ HU % O H A HAT BN R A HiGfT HOA B ST HRGA B 1 (14)
foent T W ¥ T fomm # wifer femt o vt qen freifa fafaer wid % sl #1 (15)
ST/ 31 A o TR AN fershl JAIT O <Rl Tofiehd A o foTg Tft Ty Yok, deiieRiur e
3R eRfer T Te AT B | (16) WErpa ATRRY Bl femT eI HROT ST Siieft <l TR A1 SRR
T =1 fferer 1 Tl / i / 8 e 3R o forelt d = % 3 foet & foedt ot fem el
T T A T gl SR B1 (17) To S f I fasn F /. F. 9971808985 W HIAT TH
% SR (g 10.00 ol | T 6.00 T qeh) HYh HY Wehdl & AN AHA/HSIGR T Tl . I Ierd
3T assetdisposal @ herohfl.com W Ta=aa/4a Y1 (18) Rl 311 feemor =1 $-amdt W 3
gfrerer 7 e S der gerar HHd -UieeiRde Tesis fafiee (iR <), HeRd
9173528727 TAT A : 079-68136842, 3-Ha1 3Mee! : Maulik.shrimali @auctiontiger.net @
support@auctiontiger.net ¥ ¥ F qehd T |
FIAT AT IDAS LAY T=R 9173528727 W |

TR/ /sferehehal el 30 fel e faeht gomr

ITYH HeTQR/e Tehehdl/STHI Sl TAGaRT &R 13(2) & 3iqwia =i o § Ifeafaa i
et @ s ¥ ueel = @R S % Wy HA & oY el S ©, UEr 7 A W Fufd i A
S iR s A, AfE B o, TR = iR AT % e 9y R S
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(58 @ HIex @1 HaR &) | dlgel : I 20 BIc ARSI ASH, Ya: 20 Hic ARSI ASH, TIEO:
wfe 9. 102, 9= wiie . 105,

T Qq ek 5 TTeTen ol 3o dic ol hitps:/sarfaesi.auctiontiger.net & AEGH 51 21 o<
2023 (A fAfY) BT ARG 2.00 F AWRTET 3.00 IoF & 7 10 e Udd & or=fifig fawawR
wfeet R s | 1
(1) fuiRa FAfaer /<l yos dor wa & faw wd o srar srfes: 27, IMEReS o, 99
oip, od fagR, 75 feeeil—110057 & UT fohedl ) srRifead W U 10.00 & AR 05.00 T B
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2 % a8 9efiem & & oy o/gfa o &1 1 (6) TaTfad Sictiarareti g1 |ufcd &7 STaalidh,
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R 5 o/ fasma v 3@ o S | eRt afed o S IRl BT ERT TSR wrge o
BRI Sl R foram SQem ofiR gaehal ol Hufed W W @R <rat | dfad 81 S| (10)
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2. CAUHT / THEUH / ST / dioiialts /=R W18 / 2023 faeie: 02.02.2023
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